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Shri Bishnu Pada Ray.

...(Interruptions)



DR. M. THAMBIDURAI (KARUR): Madam, I have also given the notice of Adjournment Motion on the same
issue...(Interruptions)

MADAM SPEAKER: I have already called Shri Bishnu Pada Ray.
... (Interruptions)
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MADAM SPEAKER: This is 'Zero Hour'. Let us have it as a Zero Hour'. Please do not convert it into Discussion under Rule
193.

...(Interruptions)



